
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

Thursday,, this the 18th day of March1999. 

COM 

HON'BLE MR AN SIVADAS, JUDICIAL MEMBER 

P. Omana, 
D/o. Karianthil Ambu, 
Ex-Casual Labaurer, 
Southern Railway, 
Paighat Divisic, 
Re6id1ng at: 
Panack.tl House, 
Elaathi P.O.. 
Kaaàrgode District, 

By Advocate Mt. T.C. Gcvindaswamy 

Vs. 

The Senior Divisional Personnel Officer, 
Southern Railway. 
Paighat Division, 
Paighat. 

. ..Applicent 

.Responderit 

* 

By Advocate Mr. Mathews J. Nedumpara 

The application having been heard on 18.3.99. the 
Tribunal on the same day delivered the following: 

ORDER 

The applicant 8eeka to declare that she is entitled to 

be included in the list of casual labourers belonging to the 

• Civil Engineering Department of Southern Railway. Plghat 

Division and to direct the respondent to consIder A-2 rep-

• resentation and pass appropriate orders thereon.. 

2. 	When the O.A. was taken up, the learned counsel 

appearing for the applicant submitted that it is suffice to 

direct the respondent to consider A-2 representation dated 

16.5.98 subtted by the applicant within a reasonable time. 

The learned counsel appearing for the respondent submitted 

that there is no objection in adopting such a course. 

e 



.- 	 •#I.Q- - 

. Accordingly, the respondent is directed to consider 

A2 representatiofl and bass appropri&te orders within four 

.month3 from the date . of receipt of a copy of this order. 

... 	 of aq above. No oste, 

The learned . cuelappeariqfor the respondent 

undertakes to forward a copy of this order along with a copy 

•9f,O.toth.respondent. 

Dated the 18th day of March, 1999. 
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A.M. SIVADAS 
JAJ MEMBER 
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S 	 . 	 ST OF ANNEXURES RE FE RED TO IN. ThE ORDER 

Annexure A.. 2: 

True copy of the representation dated 16.5.98 submitted 

by the. applicant .;to the respondent. 


